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Mr. Speaker: He is referring to in-
formation which should rightly be
given by the Madhya Pradesh Govern-

ment. Has the hon. Minister the in-
formatlon required by him?

Shri Na.nda I have the mformatlon
about' the projects that are being in-
vestigated in Madhya Pradesh either
by the State Government or by the
Central Government and I believe, Sir,
other questions are coming immediate-
1y from the same hon. Member in con-
néction with which details will be sup-
plied.

Mr. Speaker: Which are those ques-
tions?. . .

Shri Nanda: Nos. 894 and 895.

Mr. Speaker: Then he may put

those questions also and all the three
questions may be taxeu together.
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The Minister of Planning and River
Valley Schemes (Shri Nanda): (a) Yes,
Sir.

(b) Upto about end of October 1952.

(c) Rs. 4,13,645 upto 30th April,
1952. The expenditure is being
borne by the Central Government.
The financial arrangement between
the Central and the State Govern-
ment has not yet been finally settled.
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The Minister of Planning and Ri
IYIallesyi Schemes (Shri Nanda): ::{
o, SiF.

(b) Does not arise.
(c) The project is still under in-
vestigation and no Project Report has
prepared; figures of area to be

irrigated and estimated expenditure
are, therefore, not yet avmlable
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